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the payment of loans by fixing the 
price of land? 

Shrl Shyam Dhar Misra: It is u 
fact that there 'have been delays even 
now. I cannot claim that there :.' no 
delay in the scrutiny of 3.pp'!("at;ons 
and payments. One reason has been 
that it takes quite some time to verify 
the records for 23 to 24 years. Now 
it ha~ been suggested to the land 
mortgage banks that the records IT'sy 
be verified only for twelve years anc 
then loans may be advanced. S;rni-
larly other suggestions have also been 
made to the land mortgage bank~ and 
"they are acting on them. 
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Mr. Speaker: Are the standing crops 
;also taken into considerahon? 

Shri Shyam Dhar Misra: No, not 
the standing crops. 
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Mr. Speaker: I would not allo .. • a 
,supplementary and yet the Minister 
~akes cognisance of it. 
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Indo-Swiss Air Agreement 

*307. Shri P. C. Borooah: Wi!' the 
Minister of Transport and CommuDi-
catiOJl5 be pleased to state: 

(a) whether any alterauonsl!modi-
fications in the Indo-Swiss air-pact 
have 'been recently agreed upon 
between India and Switzerland; and 

(b) if so, the modifications affected 
in the previous agreement:' 

The Deputy Minister iu the MiDis-
try of TraDsport aDd. CommunieatioDII 
(Shri MohiuddiD): (a) Yes; Sir. 

(b) Modifications have been made 
in respect of the Annex to the India-
Switzerland Air services Agreement 
to provide for more detailed and 
comprehensive route schedules for 
operation of air services by the desig-
nated airline! of India and Switzer-
land. 

Shri P. C. Borooah: What were the 
main reasons for the modification of 
the agreement? 

Shri Mohiuddin: Under the old 
agreement of 1945 the route schedule 
was very restricted. Now it has been 
provided that the Indian airlines on 
one side and the Swiss airlin .. s "n the 
other can adopt more flexible routes. 

Shri P. C. Borooah: Wi,at is the 
a verage weekly passenger :l1ld goods 
trame between the two countri"s and 
what is the additional expected in-
come and expenditure per year as a 
result of these modifications? 
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Shri lIIohi1lddia: The modification 
of this agreement is not meant for 
any direct additional income or addi-
tional traffic. Of course, as far as the 
Air India's traffic between India and 
Jlurope is cOncerned, the hon. ~Iember 
can have the details from the annual 
report. 

Shri Joachim Alva: We have enter-
ed into air agreements with a dczen 
countries, Do we follow • .mifc,l'In 
rules Or the rules laid down by the 
International Civil Aviation Organi~a
tion Or do we have the most-favoured 
nation treatment with some countries? 

Slari Mohiaddin: The agreements 
are bilateral agreemeats. Broadly 
speaking, they are as far as I can re-
member more or less uniform with 
the many countries. Of course, there 
are minor details and .:lther details 
which differ from one country to an-
other. 
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[(a) Yes, Sir. 

(b) The centrally sponsored scheme· 
for consumers co-operatives envisages 
organisation of 200 wholesale store:; 
and 4,000 primary Etoces.branches by 
the end of 19~-64. 

(c) The stores have been advised to 
deal generally in foodgrains, cloth and 
other essential consumer goods.) 
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Shri P. C: Boroollh; May I know 
wheth~r there is any pro'llision fOl-
subsidy to these stores; if so, in what 




